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1.0 Preamble

The Hon’ble National Green Tribunal, Southern Zone, Chennai based on the news
item published in the Hindu Tamil Newspaper, Chennai Edition dated 06.07.2021“Soap
factories spoiling Agricultural Lands in the Cauvery Delta, which has been Declared a
Protected Agricultural Zone; Farmers worried about yields” has taken up Suo-moto case OA
142/2021. It is alleged in the newspaper report that on account of the non-compliance of the
pollution norms by the Soap factories in this area, the fertility of the soil has been affected
considerably thereby their production is also affected causing heavy loss to the agriculturists
in the Delta Districts of Cauvery River. In order to ascertain the genuineness of the
allegations made in the newspaper report Hon’ble tribunal vide order dated 06.07.2021 has

appointed a joint committee to conduct inspection of the area and to submit report.

2.0 Orders of the Hon’ble Tribunal

Hon’ble Tribunal vide order dated 06.07.2021 has directed as follows:
“In order to ascertain the genuineness of the allegations made in the newspaper report, we
feel it appropriate to appoint a joint committee comprising of (1) a Senior Scientist or a
Senior Officer from Central Pollution Control Board (CPCB), Integrated Regional Office,
Chennai, (2) a Senior Officer or a Senior Scientist from the Tamil Nadu Pollution Control
Board (TNPCB) as designated by its Chairman, (3) a Soil Scientist to be nominated by the
Vice Chancellor of Tamil Nadu Agricultural University (TNAU), Coimbatore, preferably
from Tiruchirappalli or nearby Institution to these Districts and the Joint Directors of
Agricultural Departments, namely, Thanjavur, Tiruvarur, Nagapattinam and Mayiladuthurai
District who will assess the main team, whenever they are inspecting the respective areas, so
as to prepare the report by the committee appointed by this Tribunal®.

The District Collectors of the above Districts were also directed to render their
assistance for proper coordination and also for providing necessary logistics for the team to

conductthe inspection and submit the report. Copy of the order is placed as Annexure-I.

3.0 Constitution of Committee:
In compliance to Hon’ble NGT order, the joint committee comprising of following

members is constituted:



Thiru. K.Elankumaran

Joint Chief Environmental Engineer (Monitoring)
Tamil Nadu Pollution Control Board,

Trichy

Member & Nodal officer

Dr.P.Balasubramaniam

Professor & Head,

Soil Science & Agricultural Chemistry,

Anbil Dharmalingam Agricultural College & Research
Institute,

Trichy.

Member

Tmt. T.Mahima
Scientist-D, Central Pollution Control Board,
Regional Directorate, Chennai

Member

The committee was assisted by the following officials

Nagapattinam Districts

1.

i1.

111.

1v.

Tmt.A. Gomathi Thangam,

Deputy Director,

O/o Joint Director of Agriculture,

Department of Agriculture and Farmers Welfare,
Thanjavur District

Thiru.A. Uthirapathi,

Deputy Director,

O/o Joint Director of Agriculture,

Department of Agriculture and Farmers Welfare,
Tiruvarur District

Thiru S. Paneerselvam

Joint Director of Agriculture,

Department of Agriculture and Farmers Welfare,
Nagapattinam and Mayiladuthurai (a/c) District.
Thiru.A. Alvin J Anand

District Environmental Engineer,

Tamil Nadu Pollution Control Board,

Thanjavur District.

of Thanjavur, Tiruvarur &




3.1

4.0

Thiru. R. Gunaseelan
District Environmental Engineer,
Tamil Nadu Pollution Control Board,

Nagapattinam, Tiruvarur and MayiladuthuraiDistricts.

Scope of the Committee: The committee is vested with the following scope:

To inspect the Soap Industries in these areas and ascertain as to whether they are
complying with all the pollution norms and the conditions imposed in the permission
or Consent order granted and if there is any violation then they are directed to
ascertain the nature of violation

to ascertain the soil quality in those areas and ascertain as to whether there was any
damage caused to the soil on account of any illegal activity of discharging effluents or
other waste in the nearby agricultural lands and if there is any contamination caused
to suggest the remedial measures to restore the soil quality in that area,

to assess the damage caused to the environment and assess the environmental
compensation payable by the Soap industries which are responsible for such
contamination applying the Polluter Pays’ Principle and also the guideline issued by
this Tribunal in several cases of this nature,

to ascertain as to whether any such untreated effluents are being dumped in the nearby
water bodies as well, if there is any water body adjacent to the Soap manufacturing
units, and also make analysis of the water and sediments in those water bodies and if
there is any contamination found on account of the such illegal activities of any soap
factory, then that also will have to be taken into consideration for the purpose of
assessing damage to environment and for cost of restoration while calculating the
environmental compensation

to ascertain as to whether any loss of yield has been caused to the agriculturists,
whose lands have been affected and if so assess the loss of income caused to each

land owner.

Committee Meeting

The Joint Committee convened its first meeting on 13.08.2021 through video

conference (VC). The committee finalised the inspection schedule and action plan to carry

out inspection. During the meeting both Tamil Nadu Pollution Control Board and Department



of Agriculture clarified that that the allegation made in the press is against the Sodium silicate
industries in Thanjavur District. There are Sodium silicate industries in Thanjavur, Tiruvarur
and Nagapattinam Districts and there are no such industries in Mayiladuthurai District.
Sodium silicate is used as raw material in soap industries, silica gel manufacturing etc. There
are no major soap manufacturing industries in these districts except 8 Nos. of tiny sector
(micro level) soap formulation units. The officials of Tamil Nadu Pollution Control Board
inspected the soap formulation units in Thanjavur, Tiruvarur and Nagapattinam Districts.
During the time of inspection, it was observed that two units were in operation, five units
were closed permanently and one unit is established and yet to be commissioned. The process
involves mixing of the ingredient in the blender and then passes it through the extruder to
obtain the desired size and shape. These units do not generate trade effluent and do not let out

any process emission.

5.0  Field visit by Joint Committee

In compliance to the orders of the Hon’ble National Green Tribunal (SZ), the Joint
Committee has carried out the site visit on 17.08.2021 and 18.08.2021 in the Sodium silicate
industries located in Thanjavur, Tiruvarur and Nagapattinam Districts. The committee visited
the area published in the Hindu news paper dated 06.07.2021. The committee interacted with
complainants and as well with other villagers located in the vicinity of the industries. There
are totally 10 Nos. of Sodium silicate industries (small scale industries) out of which two
industries are located in Thanjavur, four industries in Tiruvarur and four industries in
Nagappatinam District. The details of the Sodium silicate industries in these Districts are

given below:

District Sl Name and address of | Date of Capacity Area Status of
No. the Industry establishment in Operation
hectare during
inspection
Thanjavur 1. M/s. Kiran Global Chems | 16.10.2013 Sodium 1.288 Under
Limited silicate:2250 operation
S.F.No. 42/5, 6, 8, 10, T/Month
Deebambalpuram
Village,
Papanasam Taluk,
Thanjavur District.




M/s. Maharaj Soaps 15.02.2021 Sodium 0.348 Under
Industries P Ltd, silicate: 750 Operation
S.F. No. 74/3, T/Month

Deebambalpuram

Village,

Papanasam Taluk,

Thanjavur District.

Tiruvarur M/s.PremiChemico 15.09.2005 Sodium 0.44 Under
Company Pvt Ltd, silicate closed
S.F No. 24/5 Part, 24/10 Soluble condition
Part, 36/1 Part, Glass: 750
Nallur Village, T/Month
Mannargudi Taluk,

Tiruvarur District.
M/s. Diamond Silicate, 20.01.2002 1. Sodium 0.74 Under
S.F No. 199/3, silicate Glass Operation
Peruntharagudi Village, - 30 T/Day
Tiruvarur Taluk, 2. Sodium
Tiruvarur District. silicate

Liquid - 40

T/Day
M/s.Narimanam Silicate | 01.06.1999 Sodium 1.28 Under
Unit I, silicate Glass Operation
R.S No. 205/3, 206/1,2 —30 T/Day
&212/2
Peruntharagudi Village,
Tiruvarur Taluk,
Tiruvarur District.
M/s.Narimanam Silicate | 01.04.2009 Sodium 0.36 Not in
Unit-II, silicate Glass operation
R.S No. 11-7C, — 480
Adiyakkamangalam T/Month
Village,
Tiruvarur Taluk,
Tiruvarur District.

Nagapatti M/s. Kiran Global Chem | 01.10.1988 Sodium 2.32 Not in

nam Limited, silicate operation
S.F No. 67/2, 68/7, 68/8, Soluble
Uthamacholapuram Glass -4500
Village, T/Month
Nagapattinam Taluk,

Nagapattinam District.

M/s Reena 01.04.1998 Sodium 0.415 Under
Silicates Private Ltd, silicate — 10 Operation
R.S No. 66/2, T/Month

Uthamacholapuram

Village,

Nagapattinam Taluk,

Nagapattinam District.




9. | M/sSree Jaya Devi 31.10.1988 Sodium 0.7 Not in
Industries Unit I, silicate In operation
S.F No. 117/1B/1, Liquid Form
Kuttalam Village, —450
Nagapattinam Taluk, T/Month
Nagapattinam District.
10. | M/s. Sree Jaya Devi 01.10.2005 1. Sodium 0.6 Under
Industries Unit II, silicate in operation
S.F No. 117/1B/2, Liquid Form
Kuttalam Village, —-300
Nagapattinam Taluk, T/Month2.
Nagapattinam District. Sodium
silicate in
Solid Form —
378
Tons/Month

All the above industries have been established between 1988 and 2013 except the
industry M/s. Maharaj Soaps Industries P Ltd, Thanjavur which has been commissioned

during the year 2021.

5.1 Process description

Sand (silica sand) and Soda ash (Sodium carbonate) are mixed in the ratio of 1.3 :1
and heated in a gas fired furnace at a temperature of 1200°C - 1300°C ranging from four to
eight hours (one batch) depending on the grade of the product manufactured. The final
product is Sodium silicate and it comes out in molten form from the furnace. Water is used
for cooling purpose. Sodium silicate is also referred to as soluble glass since it dissolves in
hot water/ steam. The final product is sent to detergent/soap, construction, pharma industries
and for other applications.

Only two raw materials Sand (silica sand) and Soda ash (Sodium carbonate) are used
in the process. Sand is stored in open. Soda ash and finished product are stored in a covered
shed. Gas is supplied through pipelines directly by GAIL/ ONGC.

Water is used for cooling purposes and is kept under re-circulation. No trade effluent
is generated from the process.

In some industries, the Sodium silicate crystals are charged in a reactor, water is
added and mixture is heated by applying steam. The Sodium silicate in liquid form 1is
obtained.

All the raw materials are converted into product and no hazardous waste is generated
during the process. Carbon-dioxide is emitted during process which is let out into atmosphere

through stack. The industries manufacturing liquid Sodium silicate have installed baby boiler
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for generating steam. The industries are surrounded by agricultural fields. The chemical

reaction for the manufacture of Sodium silicate is furnished as follows:

SiO2 +  Na:COs Naz8iOs + CO: T

Silica sand Soda ash Sodium silicate Carbon dioxide gas

6.0  Findings of the Committee in compliance of Hon’ble NGT order dated
06.07.2021:

6.1  M/s. Kiran Global Chems Limited, Thanjavur:

The industry M/s.Kiran Global Chems Limited, S.F. No. 42/5, 6, 8,10,
Deebambalpuram Village, Papanasam Taluk, Thanjavur District was established during the
year 2013 over an extent of 1.288 hectare. The industry has obtained Consent to Operate for
expansion on 16.04.2014 for the manufacture of Sodium silicate- 2250 MT/Month. The
Consent has been subsequently renewed up to 31.03.2022.

The industry has provided 1No. of furnace with Common Chimney of 31 m height,
Gas generator of 125 KVA of stack 4.57m and DG set of 82.5 KVA with stack of 4.57m. The
industry has provided port hole and monitoring arrangement for furnace chimney.

The raw material silica sand is stored in open land. The other raw material Soda ash
and the product Sodium silicate are stored within the processing shed of area 24,700 sq ft.
Water consumption of the industry is 1.0 KLD, which is used for domestic and cooling
purposes. Since molten Sodium silicate is cooled by direct contact with water, the final
product dissolves in water. Hence re-circulation water is highly alkaline and is having pH-14.
As the solid concentration builds up in cooling water and when it cannot be further used for
cooling purposes the water is mixed with raw material. The industryhas provided open tank
for collecting cooling effluent of capacity 31 m* No trade effluent was generated from the
process.

It was observed that thick deposits were observed on the walls of the tank. The tanks
shall be frequently cleaned and depositions shall be mixed with raw material. The industry
has not provided storm water drain. During rainy season, over flow from the tank may be
carried with storm water runoff, hence industryshall cover the tanks to prevent entry of rain

water. It was also observed that the dust particles had settled on the roof of the industry.



During rainy season, it is likely that it will wash into the agricultural fields.There were no
complaints received against the industry.

The industry is surrounded by the following:

North - Own land, ONGC Road, Agriculture land
South - Own land, Agriculture land

East - Road, Agriculture land

West - Own land, Agriculture land

Agriculture land is located at 8m and 10m on the Southern and Eastern side of the
industry respectively and the nearest habitation is located at 0.5 Km distance from the

industry.

6.2  M/s. Maharaj Soaps Industries P Ltd, Thanjavur:

The industry M/s Maharaj Soaps Industries P Ltd, S. F. No. 74/3, Deebambalpuram
Village, Papanasam Taluk, Thanjavur District was established during the year 2021 over an
extent of 0.348 hectare. The industry has obtained Consent to Operate on 05.02.2021 for the
manufacture of Sodium silicate- 750 MT/Month valid up to 31.03.2023.

The industry has provided 1 No. of furnace with stack of 25 m height and DG set of
82.5 KVA with acoustic enclosures with stack of 3.0 m height. The industry has provided
port hole and monitoring arrangement for the furnace stack.

The raw material silica sand is stored in open land. The other raw material Soda ash
and the product Sodium silicate are stored inside the processing shed of area 8,000 sq ft.
Water consumption of the industry is 1.0KLD, which is used for domestic and cooling
purposes. The water utilized for cooling purpose is collected in a collection tank of
capacity84m’and recirculated. - No trade effluent was generated from the process. While
establishment of the unit, complaints were received regarding installation of the industry in
agriculture Jands.

The industry is surrounded by the following:

North - ONGC land/ Road, Agriculture land
South - Own land, Agriculture land

East - ONGC Drill site, Agriculture land
West - Road, Agriculture land

Agriculture land is located at 10m and 20m on the Western and Northern side of the
industry respectively and the nearest habitation is located at 0.5 Km distance from the

mndustry.



6.3 M/s Premi Chemco Private Limited, Tiruvarur

The industry M/s Premi Chemco Private Limited,S.No.24/5 Part, 24/10 Part, 36/1
Part, Nallur Village, Mannargudi Taluk, Tiruvarur District was established during the year
2005 over an extent of 0.44 hectare. The industry has obtained Consent of TNPCB Board for
the manufacture of Sodium silicate Soluble Glass: 750 T/Month valid up to 31.03.2023. The
industry has provided 1 No. of furnace with stack of 20 m height. No trade effluent was
generated from the process. The industry was under closed condition and not in operation

for more than three years.

6.4 Diamond Silicate, Tiruvarur

The industry M/s Diamond Silicate, S.F No. 199/3, Peruntharagudi Village,
Tiruvarur Taluk, Tiruvarur District was established during the year 2002 over an extent of
0.74 hectares. The industry has obtained Consent to Operate for Expansion on 02.02.2021 for
the manufacture of Sodium silicate Glass - 30 MT/day and Sodium silicate Liquid - 40
MT/day valid up to 31.03.2025.
The industry has provided 2 Nos. of furnace with stack of 13 m height each,
DG set of 45 KVA with Acoustic Enclosure with stack of 3.0 m height and 2 Nos. of Baby
Boiler with stack of 10 m height. The industry has provided port hole and monitoring
arrangement for the furnace stack.
The raw material silica sand is stored in open land. The other raw material
Soda ash and the product Sodium silicate are stored inside the processing shed of area
2,250sq ft. Water consumption of the industry is 6.5KLD, which is used for domestic,
cooling and liquid Sodium silicate manufacturing purposes. The water utilized for cooling
purpose is collected in a collection tank of capacityof 2.8 m® and recirculated. - No trade
effluent was generated from the process.The Boiler Blow down of 0.1 KLD is disposed
through solar evaporation pan.There were no complaints received against the industry.
The industry is surrounded by the following:
North: Vellakudi to Pulivalam Road followed by vacant land
South: Vacant Land
East: Vacant Land followed M/s ONGC Kamalapuram GGS
West: Vacant Land
An agricultural land is located at a distance of 200 m on the Northern side of the
industry and the nearest habitation is located atthe distance of 300 m on the North Eastern

side of the industry.
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6.5 Narimanam Silicate Unit I, Tiruvarur

The industry M/s Narimanam Silicate Unit I, R.S No. 205/3, 206/1, 206/2 & 212/2,
Peruntharagudi Village, Tiruvarur Taluk, Tiruvarur District was established during the year
19990over an extent of 1.28 hectare. The industry has obtained Consent to Operate for
Expansion on 28.05.2020 for the manufacture of Sodium silicate Glass - 600 MT/Month and
Sodium silicate Liquid - 1200 MT/Month valid up to 31.03.2022.

The industry has provided 2 Nos. of furnace with stack of 20 m height each and 1 No.
of Baby Boiler with stack of 10 m height. The industry has provided port hole and monitoring
arrangement for the furnace stack.

The other raw material Soda ash and the product Sodium silicate are stored inside the
processing shed of area 11,140 sq ft. Water consumption of the industry 1s 1.0 KLD, which is
mainly used for domestic, cooling and liquid Sodium silicate manufacturing purposes.No
trade effluent was generated from the process. The water utilized for cooling purpose is
collected in 2 Nos. of collection tanksof capacity 5.6 m® and 3.4 m® each and recirculated.
The Boiler Blowdown of 0.01 KLD is disposed through solar evaporation pan.There were no
complaints received against the industry.

The industry is surrounded by the following:

North: Vellakudi to Pulivalam Road followed by vacant land

South: Vacant Land

East: Industry M/s Raghavendra Alkalies Pvt Ltd

West: Vacant Land followed M/s ONGC Kamalapuram Group Gathering
Station (GGS)

An agricultural land is located at a distance of 300 m on the Eastern side of the
industry and the nearest habitation is located ata distance of 800m on the Eastern sideof the

industry.

6.6 NarimanamSilicate Unit I, Tiruvarur:

The industry M/s. Narimanam Silicate Unit-II, R.S No. 11-7C, Adiyakkamangalam
Village, Tiruvarur Taluk, Tiruvarur District was established during the year 2009 over an
extent of 0.36 hectare. The industry has obtained Consent to Operate on 17.12.2009 for the
manufacture of Sodium silicate Soluble Glass - 480 MT/Month. The Consent is renewed till
31.03.2024.



The industry has provided 1 No. of furnace with stack of 20 m height and 2 Nos. of
DG set of 62.5 KVA and 82 KVA with acoustic enclosures with stack of 3.0 m height
each.The industry has provided port hole and monitoring arrangement for the furnace stack.

The other raw material Soda ash and the product Sodium silicate are stored inside the
processing shed of area 10110 sq ft. Water consumption of the industry is 1.0 KLD, which is
used for domestic and cooling purposesNo trade effluent was generated from the process. The
water utilized for cooling purpose is collected in a collection tank of capacity 9.5 m® and
recirculated. There were no complaints received against the industry.

The industry is surrounded by the following:

North - Approved Layout

South - Vacant land

East - Karuppur road followed by vacant land
West - Approved Layout

An agricultural land is located at a distance of 130 m & 100 m on the Western
&Northern side of the industry respectively and the nearest habitation is located at the

distance of 350 m on the North-Eastern side of the industry.

6.7  M/s. Kiran Global Chem Limited, Nagapattinam:

The industry M/s. Kiran Global Chem Limited, S.F No.67/2, 68/7, 68/8,
Uthamacholapuram Village, NagapattinamTaluk, Narimanam Post, Nagapattinam District
was established during the year 1988 over an extent of 2.32 hectare. The industry has
obtained Consent to Operate for Expansion on 31/01/2018 for the manufacture of Sodium
silicate Soluble Glass - 4500 MT/Month. The Consent is renewed till 31.03.2022.

The industry has provided 4 Nos. of furnace with stack of 19.8 m height and a gas
generator set of 240 KVA with acoustic enclosures with stack of 6.0 m height each. The
industry has provided port hole and monitoring arrangement for the furnace stack.

The other raw material Soda ash and the product Sodium silicate are stored inside the
processing shed of area 13,680sq ft. Water consumption of the industry is 19.6 KLD which is
used for domestic, cooling and washing purposes. No trade effluent was generated from the
process. The water utilized for cooling purpose is collected in 3 Nos. of collection tanks of
capacity 59 m’, 39 m® and 16 m’each and recirculated. There were no complaints received
against the industry.

The industry is surrounded by the following:
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North - Industry M/s. Prem Chemical Industries
South - Nagore to Vettar Road (SH148)

East - Agriculture land

West - Industry M/s. Reena silicates

An agricultural land is located adjacent to the boundary wall on the Eastern side of the
industry and the nearest habitation is located at a distance of 800m atEastern side of the

industry.

6.8  M/s. Reena Silicates Private Ltd,Nagapattinam

The industry M/s.Reena Silicates Private Ltd, R.S No. 66/2, Uthamacholapuram
Village, Nagapattinam Taluk, Nagapattinam District was established during the year 1998
over an extent of 0.415 hectare. The industry has obtained Consent of TNPCB Board for the
manufacture of Sodium silicate Soluble Glass:10 T/Monthvalid up to 31.03.2021.

The industry has provided 2 Nos. of furnace with stack of 15 m height and DG sets of
40 and 20 KVA with exhaust pipe of 2.5 m each. The industry has provided port hole and
monitoring arrangement for the furnace stack.

The other raw material Soda ash and the product Sodium silicate are stored inside the
processing shed of area 640sq ft. Water consumption of the industry is 2.0 KLD, which is
used for domestic and cooling purposes No trade effluent was generated from the process.
The water utilized for cooling purpose is collected in a collection tank of capacity 1.8 m® and
recirculated. There were no complaints received against the industry.

The industry is surrounded by the following:

North - Industry M/s Madras Chemicals (Closed unit)
South - Nagore to Vettar Road (SH148)

East - Industry M/s. Kiran Global Chems Limited
West - Agriculture Land

An agricultural land is located adjacent to the boundary wall on the Western sideof the

industry and the nearest habitation is located at a distance of 1.4 Km on the western side of

the industry.

6.9  M/s Sree Jaya Devi Industries Unit I, Nagapattinam

The industry M/s Sree Jaya Devi Industries Unit I, S.F No. 117/1B/1, Kuttalam
Village, Narimanam Post, Nagapattinam Taluk, Nagapattinam District was established during

the year 1988 over an extent of 0.7 hectare. The industry has obtained Consent to Operate on
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14.03.1990 for the manufacture of Sodium silicate in Liquid Form: 450 T/Month. The
Consent is renewed till 31.03.2021.

The industry has provided 1 No. of furnace with stack of 21 m height and a DG set of
62.5 KVA with exhaust pipe of 4.5 m height. The industry has provided port hole and
monitoring arrangement for the furnace stack.

The other raw material Soda ash and the product Sodium silicate are stored inside the
processing shed of capacity 6,100sq ft. Water consumption of the industry is 6.5 KLD, which
is used for domestic, cooling purposes and liquid Sodium silicate manufacturing purposes.
No trade effluent was generated from the process. The water utilized for cooling purpose is
collected in a collection tank of capacity 5.4 m’® and recirculated. There were no complaints
received against the industry.

The industry is surrounded by the following:

North - Agricultural Land followed by village Road

South - Industry M/s Sree Jaya Devi Industries Unit I followed by
agricultural Land

East - Agricultural Land followed by village Road

West - Coconut Farms

An agricultural land is located adjacent to the boundary wall on the Norther side of
the industry and the nearest habitation is located at a distance of 0.35 Kms on the North

Eastern side of the industry.

6.10 Ms. Sree Jaya Devi Industries Unit II, Nagapattinam
The industry M/s Sree Jaya Devi Industries Unit I, S.F No. 117/1B/2, Kuttalam

Village, Narimanam Post, Nagapattinam Taluk, Nagapattinam District was established during
the year 2005 over an extent of 0.6 hectare. The industry has obtained Consent to operate on
26.12.2007 for the manufacture of Sodium silicate Glass - 378 MT/Month and Sodium
silicate Liquid - 300 MT/Month. The consent is renewed till 31.03.2021.

The industry has provided 1 No. of furnace with stack of 21 m height, 2 Nos of Boiler
with stack of 8.33 m height and a DG set of 62.5 KVA with exhaust pipe of 4.0 m height. The
industry has provided port hole and monitoring arrangement for the furnace stack.

The other raw material Soda ash and the product Sodium silicate are stored inside the
processing shed of area7380sq ft. Water consumption of the industry is 2.0 KLD, which is
used for domestic, cooling and liquid Sodium silicate manufacturing purposes No trade

effluent was generated from the process. The water utilized for cooling purpose is collected
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in a collection tank of capacity 10.6 m® and recirculated. There were no complaints received
against the industry.

The industry is surrounded by the following:

North : M/s Sree Jaya Devi Industries Unit I

South : Agricultural Land

East : Coconut Farms followed by village Road

West : Coconut Farms

An agricultural land is located adjacent to the boundary wall on the Northern
side and the nearest habitation is located at a distance of 0.35 Kms on the North eastern side

of the industry.

The details of raw material, product, air pollution Control measures, consent status
and compliance of Consent Order Conditions of the Sodium silicate industries are enclosed as

Annexure —2.

6.11 Inspection of Complainant’s land Near M/s. Kiran Global Chems Limited and
M/s. Maharaj Soaps Industries P Ltd, Thanjavur

The committee inspected the paddy fields of the complainants nearby the industries of
M/s. Kiran Global Chems Limited and M/s. Maharaj Scaps Industries P Ltd, Thanjavur

District.

Sample of Borewell water (Annexure -3) were collected from the complainants’ land
and analysed through Tamil Nadu Pollution Control Board laboratory. The Report of analysis
reveals that the parameters are within the prescribed standards specified in the CPCB Water

Quality Criteria for irrigation.

S. Sample Location Parameters
No pH Total Total Total Sodium
Hardness Dissolved | Alkalinity | Absorption
in mg/L Solids in in mg/L Ratio
mg/L
1 Bore well sample | 6.97 304 606 276 0.78
from land owned by
the complainant
Thiru. Vetrikondan
|
|
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2 |Bore well sample | 7.02 260 486 288 0.77
from land owned by
the complainant
Thiru. Ramamoorthy
CPCB Water Quality | 6.0-8.5 - - - 26
Criteria for irrigation

7.0

by the Sodium silicate industries

Compliance of Pollution Norms and Compliance of Consent Order Conditions

The Stack Monitoring Survey was conducted by the Tamil Nadu Pollution Control

Board laboratory in the month of August and September 2021 in 7 Nos. of Sodium silicate

industries and the Result of Analysis (Annexure -4) are summarized as follows:

S.No.

Name of the
Industry

From Stack Monitoring Survey

PM in
mg/Nm?

PM
in
Kg/hr

SOz in
mg/Nm?

NOx in
mg/Nm?

Stack
height
provided
in m

Standard

PM in
Kg/hr

Stack
Height
required
in m

SO2in
mg/Nm?

NOx in
mg/Nm3

M/s.
Global
Limited,
Thanjavur
District.

Kiran
Chems

2]

0.12

BDL*

127

31

2.0

500

1000

M/s.
Soaps
Industries P
Ltd, Thanjavur
District.

Mabharaj

19

0.08

BDL*

246

25

2.0

500

1000

M/s.
PremiChemico
Company Pvt
Ltd, Tiruvarur
District.

The unit is in closed condition

20

2.0

500

1000

M/s. Diamond
Silicate,
Tiruvarur
District.

26

0.40

42

30

13.0

210

12.3

500

1000

M/s.Narimanam
Silicate Unit 1,
Tiruvarur
District.

The unit is not in operation

20

2.0

500

1000

M/s.
Narimanam
Silicate Unit-II,
Tiruvarur
District.

21

0.31

16

29

20.0

2.0

9.1

500

1000
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M/s.Kiran
Global Chem
Limited,
Nagapattinam
District.

27 0.70 46 37 19.8 2.0 14.7

500

1000

M/s.Reena
Silicates Private
Ltd,
Nagapattinam
District.

2] 0.50 12 26 15.0 2.0 9.6

500

1000

M/s.Sree Jaya
Devi Industries
Unit I
Nagapattinam
District.

The unit is not in operation 2} 2.0 -

500

1000

10

M/s Sree Jaya
Devi Industries
Unit I,
Nagapattinam
District.

23 0.53 12 29 21.0 2.0 9.5

500

1000

*Below detectable Limit

The above table shows all the values are within the Standards prescribed by the

MoEF& CC for glass industry under the Environment (Protection) Rules, 1986 as

amendedwhich is furnished as follows

Parameter ! Standards

Reference: MoEF&CC Notification No. G.S.R. 93(E), dated

21.2.1991

PM 2.0 Kg/hr for furmace product draw capacity of 60
MT/day

Stack Height | H= 14(Q)0.3 where Q is the emission rate of SO2 in

kg/hr. & H is Stack Height in meters

Reference: MoEF&CC Notification No. G.S.R. 263(E), dated

22.03.2018
SO, 500mg/Nm’ for natural gas firing
NOy 1000mg/Nm*

The Ambient Air Quality survey was conducted by the Tamil Nadu Pollution

Control Board laboratory in the month of August and September 2021 in 5 Nos. of Sodium

silicate industries and Report of Analysis (Annexure — 5) are summarized as follows:
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S.No | Name of the Industry Ambient Air Quality Survey Parameters (ug/m°>)

PMio PM: s SO2 NO:
(4 locations) | (2 locations) | (4 locations) | 4 locations)

1. |M/s. Kiran Global | Ambient Air Quality survey could not be conducted because
Chems Limited,

T DBk the entire surrounding is water logged with paddy Cultivation

2. | M/s. Maharaj Soaps
Industries P Ltd,
Thanjavur District.

3. | M/s.PremiChemico The industry is in closed condition
Company Pvt Ltd,
Tiruvarur District.

4, | M/s. Diamond Silicate, 18-46 11 and18 5-8 9-12
Tiruvarur District.

5. | M/s.Narimanam Silicate The industry is not in operation
Unit I,
Tiruvarur District.

6. | M/s. Narimanam 13-23 7 and 13 9-16 13-27
Silicate Unit-II,
Tiruvarur District.

7. | M/s. Kiran Global Chem 24-62 13 and 28 19-26 27-46
Limited,
Nagapattinam District.

8. | M/s. Reena Silicates 16-23 11 and13 8-12 15-19
Private Ltd,
Nagapattinam District.

9. |M/s. Sree Jaya Devi The industry is not in operation
Industries Unit I,
Nagapattinam District.

10. | M/s Sree Jaya Devi 20-31 12 and 14 9-16 20-26
Industries Unit II,
Nagapattinam District.
NAAQ Standards 100 60 80 80

The above table shows the parameters PMo, PM35, SOz NO; are within the National
Ambient Air Quality Standards prescribed by the CPCB vide Notification dated 18th
November, 2009.

No Trade effluent is generated from the process. The water utilized for cooling
purposes is recirculated. The industries manufacturing liquid Sodium silicate have installed
baby boiler for generating steam and meagre quantity of boiler blow down is generated which

is disposed through solar evaporation pan. It was observed that there is no discharge of
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effluent from the industries in the nearby land or water bodies and there is no water bodies
located near the industries.

Out of 10 Sodium silicate manufacturing industries in Thanjavur (2 Nos.), Tiruvarur
(4 Nos.) and Nagapattinam (4 Nos.) Districts, 1 No. of the industry is under closed condition.
The remaining 9 Nos. of industries are complying the pollution norms and the conditions
specified in the Consent Order issued by the Tamil Nadu Pollution Control Board. The

compliance of consent order conditions for each industry is enclosed in Annexure 2.

8. Conclusion

a. It is submitted that the complaint is against the Sodium silicate industries in
Thanjavur District. Out of 10 Sodium silicate manufacturing industries in Thanjavur
(2 Nos.), Tiruvarur (4 Nos.) and Nagapattinam (4 Nos.) Districts, 1 No. of the
industry is under closed condition. The remaining 9 Nos. of industries are complying
the pollution norms and the conditions specified in the Consent Order issuec by the
Tamil Nadu Pollution Control Board.

b. There is no generation of trade effluent from the industrial activity and there are no
water bodies nearby these industries. There is no discharge of trade effluent in the
nearby land from these industries.

o The raw materials and final product are alkaline in nature and pH is 14. The industries
are surrounded by agricultural fields. The industries have not provided storm water
drains and during rainy season, the dust particles are likely to be carried with rain
water. The industries shall provide storm water drain and ensure that no effluent is
discharged outside the industry premises. The first shower (for a minimum of 45
mins) shall be collected separately and mixed with cooling water since it is likely to
contain impurities.

d. Though the industries are complying with emission norms, they shall provide wet
scrubber and stack of height minimum 30m as an improvement to the Air pollution

Control Measures so as to avoid escape of particulate matter

9, Recommendations

In order to avoid recurrence of such complaints, the following measures are suggested

to the Sodium silicate industries.
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The industries shall provide garland drain around the industry premises to collect the
floor washing and surface run-off due to rain and the same shall be treated and reused
for cooling purpose.

The raw material Soda ash (Sodium carbonate) shall be stored within shed in such a
way to ensure that there will not be any spillage of the same on the ground/ outside
the industry premises.

The industries shall provide concrete flooring in raw material and product storage
sheds

The industries shall provide wet scrubber and stack of height minimum 30m as an
improvement to the Air pollution Control Measures so as to avoid escape of
particulate matter and waste water from the wet scrubber shall be treated and disposed
properly.

The industries shall provide proper monitoring platform and port hole as per emission
regulation part-III.

The industries shall provide collection tank of adequate volume for the cooling water
to ensure that there is no overflow even during rainy season.

Workers shall be provided with PPE’s such as safety shoes, goggles, hand gloves,
mask, etc.

By considering the above facts and observation, the Hon'ble Tribunal may pass

appropriate Order (s)/Direction (s) as deemed fit.

[Ue,

Joint Chief Environmental Engineer(M)
Tamil Nadu Pollution Control Board,
Trichy
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ANNEXURE -1

Item No.03:

BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 142 of 2021 (SZ}
Through Video Conference)
IN THE MATTER OF -

Tribunal on its own motion-SUO MOTUI;ased on the News
Item in the Hindu Tamil Newspaper, Chennai Edition
Dated: 6t June 2021, “Soap factories spoiling Agricultural
Lands in the Cauvery Delta, which has been Declared a

Protected Agricul a&le Farmers worried about y1e1 Anpplicant(s)
a Ve Versus $

1. The Segtetary to/Govt. of Tamil Na.ﬂn
Dep of Environment,

Climate Change & Forest,
Go"y&- ariaf, fort St. George _ . o\ “
Chennat, TamilNadu =/600°009. g 3 il
N - &)
2. The pal S"é"etary to Govt. of @ Nadu, a /! “

Industries Depa:rﬁnent £/
Govt. Secre aﬁat’%ﬁ St. George 5 v

Chennai) Tamil Nady— 600 009 _
3. The Secrwo VE. 0 U&P. ‘
Agriculture e‘i-él;We_l\fare artment

: i eorgeﬂ-»—" '
Chennai, Tamil Nadt?ﬁ 009. '

4. The Chairman,
Tamil Nadu Pollution Control Board,
No. 76, Anna Salai, Guindy,
Chennai, Tamil Nadu - 600 032.

5. The District Collector,
Thanjavur District,
District Collectorate,
Thanjavur - 613 010.
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6. The District Collector,
Thiruvarur District,
District Collectorate,
First Floor, Thiruvarur — 610 004.

7. The District Collector,
Nagapattinam District,
District Collectorate,
First Floor,
Nagapattinam — 611 001.

8. The District Collector,
Mayiladuthurai Dsitrict,

District Collecto A Sy
Mayiladuthur i ‘
(Impleaded@iti@nél 8 respondent
As per order d/06.07.2021 & NN ondent(s)
L - T g W
£ 4 v.e—!.ﬁ_‘._.-r = ¥ i :'.'_Cf"{-'f" W
Date of he 06.07.2021. ' '

R ¥ 7 UL ¥
el
HO : ‘ .@TICE«‘K. A S N, JUDIC TV

1 i
R. DR. K. SATYAGOPAL, EXPERT MEMBEI;IJ" 1
\ O¢ s s Q/f

?7110 Motu by€et “I‘
For RESPOM(;{%«\ ".51'. D. Shanumganathan fo Vft‘f RMS to R8
“ ‘\\:Q@%\Kas' rajan througé’;v\ f’.:

A ) . ORDER™"

1. The above case has been Suo Motu registered by this Tribunal
on the basis of the newspaper report published in The Hindu
Tamil daily Edition dated 06.06.2021, under the caption
“rsisréstn’.  CGeenmemi  wewL TS — SpfefSstin Garer  @medfl
Crevralsy  allpemBlevEisasn  LTpTEEw  Gsa  QETEBETEISET:

e UTgEsLBasrs  alasmdsar  saspe” “(Soap  factories
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spoiling agricultural lands in the Cauvery Delta, which has
been declared a protected Agricultural Zone; Farmers worried
about yields)”.

. It is alleged in the newspaper report that on account of the
non-compliance of the pollution norms by the Soap factories
in this area, the fertﬂ.ttyxof the soil has been affected
considerably thereby theiz‘pmdﬁ.ctlon is also affected causing

heavy loss to the agﬂculturists in the Delta Districts of

Ca.uve @ ’I‘hou‘.gl't compIalnts w&

de to the
és egard.

ctxon has been taken by thega.

g 45 \
. O through the allegatlons ‘made in ﬁ‘a\ paper
We are satisfied that there arises a.i tial

-._,_.‘. .‘ —1 \g

Tlesion anronment which requlres the,.m;te rence of

ribu for resolwfme So, ? a‘;pp

. Whe ‘a{te up for h T on today
* NTrIBY

through Canferepce :Dr‘, D', uganathan
represented respon ts l1to3 & 8 and Mr. C. Kasirajan
through Ms. D. Ashwini represented 4t responded. So,
service is complete.

. Issue notice to the respondents by Registered post with

acknowledgement due, and also by e-mail along with the copy

of the news paper report and the gist of the Suo Motu

3
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proceedings with full cause title so as to enable them to
comply with the direction and for filing their independent
response regarding the allegations in the news paper report.

. It is time and again reiterated by the Hon’ble Apex Court as
well as the Hon’ble High Ceurt including this Tribunal in
several matters of similar nature that there is a duty cast on
the State Government, ‘ij_:s:: de‘p‘aftments and regulators and
the local bodies for reggl_a.ﬁng,‘the activities of the industries,

so as ti mgt_hem con’iply,.with'the no_rm‘v ich they will

eré:"éo and they .willr have to take act

have t J 1 against the
rehle persons for v101at1ng the same. 41’ this
Iy
'[Waff in several cases even d1rected the 'J‘ du
i f Z a,.,: e = 5 ﬁ'ﬂ i
Pollutior ‘Ca-xtrol Board (TNPCB) to take actlo.n.l ag st those
E : k u
s a from issui closure ordér! ‘etc., pose
enWeﬁ,t compensati or the dz.r\é. catged to the

joint committee comprising of (1) a Senior Scientist or a
Senior Officer from Central Pollution Control Board (CPCB),
Integrated Regional Office, Chennai, (2) a Senior Officer or a
Senior Scientist from the Tamil Nadu Pollution Control Board

(TNPCB) as designated by its Chairman, (3) a Soil Scientist to
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be nominated by the Vice Chancellor of Tamil Nadu
Agricultural University (TNAU), Coimbatore, preferably from
Tiruchirappalli or nearby Institution to these Districts and the
Joint Directors of Agricultural Departments, namely,
Thanjavur, Tiruvarur, Naggpattinam and Mayiladuthurai
District who will assess. themam team, whenever they are
inspecting the respecﬁve,;méés.,l::§,6 as to prepare the report by

the committee appointed bythls Tribunal

. The Di tr’ Collectors«of the above D& tg were also
dire tLender their as-s;;;anc;z for propet*g@*\a ion and

alsu;e;wdmg ne;:ess;.r;‘kic;;;:l?ss .for the tq;ae“mduct

théctgn and submit the report - “.‘ “

\
. The am.ll_x_?‘adu Poilutmn Control Boa;d [’I‘N ]’u the

i
age for co-or 2 and for pm%}ﬂéfg

M for t-lgé purpose. '/
10. Thw21 ed to 2 u

ect 'the SJ Ind.usmes u‘ e areas and
ascertmn'!s to whether %re complying with all

the pollution norms and the conditions imposed in

the permission or Consent order granted and if

there is any viclation then they are directed to
ascertain the nature of violation,

II) to ascertain the soil quality in those areas and
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ascertain as to whether there was any damage

caused to the soil on account of any illegal activity

of discharging effluents or other waste in the

nearby agricultural lands and if there is any

contamination caused, then, they are directed to

suggest the rén}éﬁié_\l_fﬁc&sures to restore the soil
quality in thaféiea- ¥

I11) the comrmttee‘ 1& also directed to assess the

age caused to the' emnronm‘ assess the

& onmental compensatmn péty‘a by the Soap

f -mdustnes' WhICh are responsﬂale such

i

f [ contamination applying the Pollut Pal ciple
€ s

id
1 d also the guideline 1ssued by %ﬁs}. ibunal in
“ %’eral cases s ature, gJ u
\‘ 7‘:_'1=jt__(;7(§scertain as whether @ sucMreated
\“u‘.* G dl\lW e“by water
1, if there ety

ody adjacent
P manufactug units, and also make

eing

analysis of the water and sediments in those water
bodies and if there is any contamination found on
account of the such illegal activities of any soap
factory, then that also will have to be taken into

consideration for the purpose of assessing damage
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to environment and for cost of restoration while
calculating the environmental compensation

V) the committee is also directed to ascertain as to
whether any loss of yield has been caused to the
agriculturists, whose lands have been affected and
if so assess the 1@5__5 of income caused to each land
owner

11. Considering the fact that *I:he newly formed Mayiladuthurai
District all¢ the Cauvery Delta area, weh ittappropriate
to uk\ Implead the; ;f)lstnct Collectorﬁéa uthurai
DiLas ‘well, as addmonal gm respondent J

12 “Re stry is directed to carry out the amer

L U I
caus tttle;’ Dr. D. Shanmuganathan, Govermhfnt!Advocate

f%mﬂ Nadu - n notice for @ iaedd

res enta ell. u
&
13. Thegg 'i.ttee%gtected to s i directed
SN SVTRIBOY .~
2] -filing in the

by this Tri al on- -or-before 2.6.082
form of searchaMDF/OCR Supgrt PDF and not in the

form of Image PDF along with necessary hardcopies to be

the

8th

produced as per rules,
14. The Registry is directed to communicate this order to the
official respondents as well as the members of the committee

immediately through e-mail along with the copies of the news

7
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paper reports and the gist of the Suo Motu proceedings with
full amended cause title so as to enable them to comply with
the direction and for filing their independent response
regarding the allegations made in the news paper report
without delay.

s

15. For appearance of péz‘twé,submﬂhng their independent

responses and also fdvf-,\ gs;g;ération of report, post on

26.08.2021. SE AL
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ANNEXURE -2

The details of Product, Air Pollution Control Measures, Effluent treatment Plant,

Effluent Generation & Disposal and Compliance of Consent Order Conditions of
Sodium silicate industries
1. M/s Kiran Global Chems Limited, Thanjavur
Name and Address of the M/s Kiran Global Chems Limited
unit S.F.No. 42/5,6,8,10,
Deebambalpuram Village,
PapanasamTaluk,
Thanjavur District.
Product with Quantity Product
Sodium silicate:2250 T/Month
By Product:
Nil
Raw Material with Quantity | Soda ash (Sodium carbonate) :1950 T/Month
Silica sand: 1734 T/Month
Sewage and Trade Effluent | Sewage: 0.46 KLD
Quantity No trade effluent generated.
Sewage and Effluent
Treatment Plant Details Name of the Treatment Nos. Dimensions
Unit
Septic tank 25x1.7x25
Soak Pit 2.5%x L.Tx 25
Trade Effluent Disposal
Alir Pollution Control Source of the Emission  |Air pollution Stack Height

Measures

Control Measure

82.5KVA

[Furnace. Chimney 31m

Gas Generator 125 KVA [Stack 4.57 m

Diesel Generator 4.57 m
Stack

Details of Hazardous / Non
Hazardous Waste generated
in the unit

HDPE Bag: 2 T/Month

Details of Consent issued to
the unit with validity

up to 31.03.2022

CTO Expn issued on 16.04.2014 and subsequently renewed

Details of Hazardous waste
authorization issued to the
unit with validity

Details of Complaint
received if any

No complaints received

Action taken against the
unit for violations, if any.
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Compliance of Consent Order Conditions for M/s Kiran Global Chems Limited,

Thanjavur

SL.NO. | CONDITIONS

COMPLIANCE STATUS

WATER ACT

1.

The unit shall treat and dispose the sewage
through septic tank followed by soak pit
arrangement.

Sewage is treated and disposed
through  septic  tank/soak  pit
arrangements.

The unit shall not generate any trade
effluent at any stage of its manufacturing
Process.

No trade effluent is generated.

All the process operations were carried out
in closed sheds only.

Process operations were carried out
in closed sheds.

The unit shall dispose the solid waste then
and there without any accumulation inside
the premises.

The wunit is storing the non
hazardous solid waste HDPE bags
in closed shed and disposing
regularly,

The unit shall not use “use and throwaway
plastics” such as plastic sheets used for food
wrapping, spreading on dining table etc.,
plastic plates, plastic coated tea cups, plastic
tumbler, water pouches and packets, plastic
straw, plastic carry bag and plastic flags
irrespective of thickness, within the industry
premises as per the G.O. (Ms) No. 84, E &
F Department, Dated: 25.06.2018 as
amended. Instead the unit shall encourage
use of eco friendly alternative such as
banana leaf, arecanut palm plate, stainless
steel, glass, porcelain plate/cups, cloth bag,
jute bag etc.,.

Complied with

AIR ACT

The unit shall operate and maintain the
existing APC measures efficiently and
continuously so as to achieve the
AAQ/Emission standards prescribed by the
Board.

Stack was in operation condition.

The unit shall adhere to the Ambient Noise
Level standards prescribed by the Board.

Generally complied.
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Maharaj Soaps Industries P Ltd, Thanjavur

Name and Address of
the unit

M/s Maharaj Soaps Industries P Ltd,
S.F. No. 74/3, Deebambalpuram Village
PapanasamTaluk,

Thanjavur District

Product with Quantity

Sodium silicate:750 T/Month

Raw Material with

Soda ash (Sodium carbonate): 345 T/Month

Quantity Silica sand: 450 T/Month
Sewage and Trade Sewage: 0.4 KLD
Effluent Quantity No trade effluent generated.
Sewage and Effluent Name of the Treatment | Nos. Dimensions
Treatment Plant Details Unit
Septic tank 1 20mx1.5mx1.5m
Soak Pit 1 1.2 m dia x 1.5 m height
Trade Effluent Disposal | No trade effluent generated.
Air Pollution Control Source of the Air pollution Control Stack Height
Measures Emission Measure
Gas Fired Furnace Stack 25 m
ID.G.Set 82.5 KVA IAcoustic Enclosures with 3.0 m
stack

Details of Hazardous /
Non Hazardous Waste
generated in the unit

HDPE Bag: 0.9 T/Month

Details of Consent
issued to the unit with
validity

CTO under Water and Air Acts issued on 05/02/2021 with validity
upto 31/03/2023

Details of Hazardous
waste authorization
issued to the unit with
validity

No Hazardous waste generated in the unit

Details of Complaint
received if any

While establishment of the unit, complaints were received regarding
installation of the industry in agriculture lands.

Action taken against the
unit for violations, if
any.

Nil
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Compliance of Consent Order Conditions for Maharaj Soaps Industries P Ltd,

Thanjavur
SL. CONDITIONS COMPLIANCE STATUS
NO.
WATER ACT
1. The unit shall treat and dispose the sewage | Sewage is treated and disposed
through septic tank followed by soak pit | through septic tank/soak pit
arrangement. arrangements.
2. The unit shall not generate any trade effluent at | No trade effluent is generated.
any stage of its manufacturing process
3 The unit shall dispose the solid waste then and | Complied.
there for further beneficial use without any
accumulation inside the premises
4. The unit shall obtain and submit the Land use | The unit has not submitted Land
reclassification certificate from the competent | use reclassification certificate
authority within six months from the date of issue | Tom the competent authority. Not
Complied.
of consent order.
5. The operation of the unit shall not give rise to any | While establishment of the unit,
complaints. complaints were received
regarding installation of the
industry in agriculture lands
6. The unit shall not use “use and throwaway | Complied with.
plastics” such as plastic sheets used for food
wrapping, spreading on dining table etc., plastic
plates, plastic coated tea cups, plastic tumbler,
water pouches and packets, plastic straw, plastic
carry bag and plastic flags irrespective of
thickness, within the industry premises as per the
G.0. (Ms) No. 84, E & F Department, Dated:
25.06.2018 as amended. Instead the unit shall
encourage use of eco-friendly alternative such as
banana leaf, arecanut palm plate, stainless steel,
glass, porcelain plate/cups, cloth bag, jute bag
etc.,.
AIR ACT
1. The unit shall operate and maintain APC | Stack was in operation condition.
measures efficiently and continuously so as to
achieve the standards prescribed by the Board.
.4 The unit shall adhere to the Ambient Noise Level | Generally complied.
standards prescribed by the Board.
3. The unit shall continue to develop and maintain | The industry has planted around

green belt of adequate width along the entire
boundary of the unit.

35 Nos. of saplings within the
industry premises.
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3. Premi Chemco Private Limited, Thiruvarur

Name and Address of
the unit

M/s PremiChemco Private Limited,
S.No.24/5 Part, 24/10 Part, 36/1 Part,
Nallur Village, MannargudiTaluk,

Thiruvarur District — 614001.

Product with Quantity

Sodium silicate Soluble Glass: 750 T/Month

Raw Material with

Soda ash (Sodium carbonate)

: 235 T/Month

Quantity Silica sand: 517 T/Month
Sewage and Trade Sewage: 1.6 KLD
Effluent Quantity No trade effluent generated.

Sewage and Effluent

Treatment Plant Name of the Treatment | Nos. Dimensions
Details Unit
Septic tank 1 48mx1.5mx1.8m
Soak Pit 1 I 8mx1.8mx1.5m
Trade Effluent No trade effluent generated.
Disposal

Air Pollution Control
Measures

Source of the Emission Air pollution Control [Stack Height
Measure
Furnace Stack 20 m

Details of Hazardous /
Non Hazardous Waste
generated in the unit

Details of Consent
issued to the unit with
validity

Latest RCO under the Water and Air Acts i1ssued on 08/07/2021valid

upto 31/03/2022

Details of Hazardous
waste authorization
issued to the unit with
validity

No Hazardous waste generated in the unit

the unit for violations,
if any.

Details of Complaint | Nil
received if any
Action taken against | Nil
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Compliance of Consent Order Conditions for M/s.

PremiChemco Private Limited,

Thiruvarur
SL.NO. [CONDITIONS COMPLIANCE STATUS
WATER ACT

The unit shall treat and dispose the sewage
through Septic Tank followed by Soak Pit
arrangements.

The unit was in dismantled condition
and not in operation for more than
three years.

The unit shall ensure that no trade effluent is
generated from manufacturing process.

The unit shall not go for expansion activities
without prior Consent of the Board.

The unit shall furnish the audited Balance
Sheet every year for verification of the Gross
Fixed Assets so as to collect the balance or
consent fee, if any..

AIR ACT

The unit shall operate and maintain the APC
measures efficiently and continuously so as
to achieve theAAQ/Emission standards
prescribed by the Board.

The unit shall adhere to the ANL standards
rescribed by the Board

The unit shall continue to develop adequate
green belt within the premises.

The unit shall not go for expansion activities
without prior Consent of the Board.

The unit shall furnish the audited Balance
Sheet every year for verification of the Gross
Fixed Assets so as to collect the balance or
consent fee, if any.

The unit shall not use ‘Use and throwaway
plastics’ such as plastic sheets used for food
wrapping, spreading on dining table etc,
plastic plates, plastic coated tea cups, plastic
tumbler, water pouches and packets, plastic
straw, plastic carry bag and plastics flags
irrespective of thickness, within the industry
premises as per the G.0.(Ms.) No. 84, E&F
Department, dated 25.6.2018 as amended.
Instead wunit shall encourage wuse of
ecofriendly alternative such as banana leaf,
areca nut palm plate, stainless steel, glass,

orcelain plates/cups, cloth bag, jute bag etc.,
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4. Diamond Silicate, Thiruvarur

Name and Address of
the unit

M/s Diamond Silicate

S.F No. 199/3,

Peruntharagudi Village, Vellakudi Road,
ThiruvarurTaluk, Kulikarai Post
Thiruvarur District — 613704,

Product with Quantity

1. Sodium silicate Glass - 30 Tons/Day
2. Sodium silicate Liquid - 40 Tons/Day

Raw Material with

1. Soda ash (Sodium carbonate)— 30 Tons/Day

Non Hazardous Waste
generated in the unit

Quantity 2. Silica sand — 45 Tons/Day
Sewage and Trade Sewage: 1.2 KLD
Effluent Quantity Trade effluent — 0.1 KLD(Boiler Blow down)
Sewage and Effluent Name of the Sewage | Nos. Dimensions
Treatment Plant Treatment Unit
Details Septic tank 1 30mx15mx1.8m
Soak Pit 1 1.2mx1.2mx 1.2m
Name of the Effluent | Nos. Dimensions
Treatment Unit
Solar Evaporation Pan | 1 40mx4.0mx1.0m
Trade Effluent Solar Evaporation Pans
Disposal
Air Pollution Control | [Source of the Emission Air pollution Control [Stack Height
Measures Measure
Fumace Stack 13m
D.G Set Stack 3 m
IFurnace -1I Stack 13 m
Baby Boiler I Stack 10 m
aby Boiler II Stack 10 m
Details of Hazardous / | Nil

Details of Consent
issued to the unit with
validity

CTO Expn under the Water and Air Acts issued on 02/12/2020 valid
upto 31/03/2025

Details of Hazardous
waste authorization
issued to the unit with
validity

No Hazardous waste generated in the unit

the unit for violations,
if any.

Details of Complaint | Nil
received if any
Action taken against | Nil
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Compliance of Consent Order Conditions for M/s. Diamond Silicate, Thiruvarur

SL.NO.

CONDITIONS

COMPLIANCE STATUS

WATER ACT

The unit shall treat and dispose the
sewage through septic tanks followed by
soak pits arrangements.

The sewage 1s treated and disposed
through septic tank followed by soak pit..

The wunit shall ensure that solar
evaporation pan is operated efficiently
and continuously

Solar Evaporation pan is maintained
properly

The unit shall not go for expansion
without obtaining prior consent of the
Board

The wunit has not expanded its

manufacturing activities

The operation of the unit shall not attract
any public complaints.

No Complaints against the unit.

The unit shall dispose the solid waste then
and there without any accumulation inside
the unit premises

The unit has assured to comply this
condition at all times.

In case of revision of consent fee by the
Government, the unit shall remit the
difference in amount within one month
from the date of notification. Failing to
remit the consent fee, this consent order
will be withdrawn without any notice and
further action will be initiated against the
unit as per law.

The unit has assured to comply this
condition at all times.

The unit shall comply with the E-Waste
Management Rules 2016. E-Waste as
listed in Schedule-I, generated by them
shall be channelized through collection
centre or dealer of unauthorized producers
or the dismantler or recycler or through
designated take back service provider of
the producer to authorized dismantler or
recycler.

The unit has assured to comply this
condition at all times.

AIR ACT

The unit shall operate and maintain the
Air  Pollution  Control  measures
continuously and efficiently so as to
achieve the Ambient Air
Quality/Emission standards prescribed by
the Board.

The ROA of AAQ survey conducted on
13.09.2021 reveals that the parameters
such as PMio, PMz2s, SOz, NO; are within
the standards prescribed by the Board.

The unit shall adhere to Ambient Noise
Level standard prescribed by the Board.

The ROA of ANL survey conducted on
13.09.2021 reveals that the parameters are
within the standards prescribed by the
Board.
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The unit shall not go for expansion
without obtaining prior consent of the
Board

The wunit has not its

manufacturing activities

expanded

The operation of the unit shall not attract
any public complaints

No Complaints against the unit.

The unit shall not use ‘use and throwaway
plastics’ such as plastic sheets used for
food wrapping, spreading on dining table
etc., plastic plates, plastic coated teacups,
plastic tumbler, water pouches and
packets, plastic straw, plastic carry bag
and plastic flags irrespective of thickness,
within the industry premises. Instead unit
shall encourage use of eco friendly
alternative such as banana leaf, arecanut
palm plate, stainless steel, glass, porcelain
lates/cups, cloth bag, jute bag etc.,

The unit has assured to comply this
condition at all times.

In case of revision of consent fee by the
Government, the unit shall remit the
difference in amount within one month
from the date of notification. Failing to
remit the consent fee, this consent order
will be withdrawn without any notice and
further action will be initiated against the
unit as per law

The unit has assured to comply this
condition at all times.

The unit shall comply with the E-Waste
Management Rules 2016. E-Waste as
listed in Schedule-I, generated by them
shall be channelized through collection
centre or dealer of unauthorized producers
or the dismantler or recycler or through
designated take back service provider of
the producer to authorized dismantler or
recycler

The unit has assured to comply this
condition at all times.
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5. Narimanam Silicate Unit I, Thiruvarur
Name and Address of 1. M/s Narimanam Silicate UNIT I,
the unit R.S No. 205/3, 206/1, 206/2 & 212/2,

Peruntharagudi Village, Vellakudi Road

ThiruvarurTaluk, Kulikarai Post
Thiruvarur District — 613704.

Product with Quantity

Sodium silicate Glass — 30 Tons/Day

Raw Material with

1. Soda ash (Sodium carbonate)— 25 Tons/Day

Quantity 2. Silica sand — 37 Tons/Day
Sewage and Trade Sewage: 0.8 KLD
Effluent Quantity Trade Effluent — 0.01 KLD
Sewage and Effluent Name of the Sewage Nos. Dimensions
Treatment Plant Details Treatment Unit
Septic tank 1 l.8m=x15m=x1.5m
Soak Pit 1 1.2mx 1.2mx%x 1.2m
Name of the Effluent | Nos. Dimensions
Treatment Unit
Solar Evaporation Pan | 1 20mx20mx1.0m
Trade Effluent Disposal | Solar Evaporation Pan.
Air Pollution Control Source of the Emission Air pollution Stack Height
Measures Control Measure
Furnace Stack 20 m
Furnace Stack 20 m
Baby boiler Stack 10 m
Details of Hazardous / Nil

Non Hazardous Waste
generated in the unit

Details of Consent
1ssued to the unit with
validity

CTO Expansion under Water and Air Acts issued on 28/05/2020
with validity upto 31/03/2022

Details of Hazardous
waste authorization
issued to the unit with
validity

No Hazardous waste generated in the unit

Details of Complaint Nil
received if any
Action taken against the | Nil

unit for violations, if
any.
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Compliance of Consent Order Conditions for Narimanam Silicate Unit I, Thiruvarur

SL.N (CONDITIONS COMPLIANCE STATUS

0.

WATER ACT

1.  [The unit shall treat and dispose the sewage through [The sewage is treated and disposed
septic tanks followed by soak pits arrangements. through septic tank followed by

soak pit.

2.  [The unit shall not go for expansion without prior (The unit has not expanded its
consent of the board manufacturing activities

3 The unit shall not attract any public complaints. No Complaints against the unit.

4 The unit shall treat the trade effluent generated [Solar  Evaporation pan i
through Solar Evaporation Pans only maintained properly.

5. In case of revision of consent fee by the {The unit has assured to comply
Government, the unit shall remit the difference in [this condition at all times.
amount within one month from the date of
notification. Failing to remit the consent fee, this
consent order will be withdrawn without any notice
and further action will be initiated against the unit as

er law.

6 The unit shall not use ‘use and throwaway plastics’ [The unit has assured to comply
such as plastic sheets used for food wrapping, [this condition at all times.
spreading on dining table etc., plastic plates, plastic
coated teacups, plastic tumbler, water pouches and
packets, plastic straw, plastic carry bag and plastic
flags irrespective of thickness, within the industry
premises. Instead unit shall encourage use of eco
friendly alternative such as banana leaf, arecanut
palm plate, stainless steel, glass, porcelain

lates/cups, cloth bag, jute bag etc.,

7.  [The unit shall ensure that the expansion activities [The unit has not expanded its
shall be carried out existing machineries only. manufacturing activities
AIR ACT

1. The unit shall operate and maintain the Air Pollution The unit was not in operation.
Control measures continuously and efficiently so as [However, the APC measures are in
to achieve the Ambient Air Quality/Emission [operable condition.
standards prescribed by the Board.

2. The unit shall satisfy to Ambient Noise Level [The unit has been instructed to
standard prescribed by the Board. adhere to the ANL standards at all

times.

1 The unit’s operation shall not attract public [No Complaints against the unit.
complaints

4. |In case of revision of consent fee by the Government [The unit has assured to comply

,the unit shall remit the difference in amount within
the one month from the date of notification .Failing
to remit the consent fee ,this consent order will be
withdrawn without any notice and further action will

be initiated against the unit as per law

this condition at all times.
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6. Narimanam Silicate Unit II, Thiruvarur
Name and Address of | M/s. Narimanam Silicate Unit-II
the unit R.S No. 11-7C, Karuppur Road

Adiyakkamangalam Village
ThiruvarurTaluk,
Thiruvarur District - 611101.

Product with Quantity

Sodium silicate Glass — 480 Tons/Month

Raw Material with

1.Soda ash (Sodium carbonate)— 260 MT/Month

Quantity 2.Silica sand — 330 MT/Month
Sewage and Trade Sewage: 0.8 KLD
Effluent Quantity Trade Effluent — Nil
Sewage and Effluent Name of the Sewage Nos Dimensions
Treatment Plant Treatment Unit
Details Septic tank 1 20mx4.0mx24m
Dispersion Trench 1 13dmx1.1mx1.0m
Trade Effluent No Trade effluent Generated
Disposal
Air Pollution Control | [Source of the Emission Air pollution Control Stack Height
Measures Measure
Furnace Stack 20 m
DG Set 62.5 KVA Acoustic Enclosures 3 m
with Stack
DG Set 82 KVA Acoustic Enclosures 3 m
with Stack
Details of Hazardous / | Nil

Non Hazardous Waste
generated in the unit

Details of Consent
issued to the unit with
validity

CTO Expansion under Water and Air Acts issued on 28/05/2020 with
validity upto 31/03/2022

Details of Hazardous
waste authorization
issued to the unit with
validity

Non Hazardous waste — Packaging Material Waste — 25 Kg/month

Details of Complaint | Nil
received if any
Action taken against | Nil

the unit for violations,
if any.
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Compliance of Consent Order Conditions for Narimanam Silicate Unit II, Thiruvarur

SL. | CONDITIONS COMPLIANCE STATUS
NO.
WATER ACT

1. The unit shall treat and dispose the sewage | The sewage is treated and disposed
through septic tanks followed by soak pits | through septic tank followed by soak pit.
arrangements.

2. The unit shall not generate trade effluent at | No trade effluent is generated from its
any stage of its process. process.

3. The unit shall handle the chemicals with the | The raw materials such as soda ash are
requisite precaution as mentioned in the | stored inside the shed. The unit has been
Material Safety Data Sheets (MSDS). instructed to adhere to the MSDS.

4. The unit shall not change the manufacturing | No Change in its manufacturing process.
process without prior consent of the Board.

3. The unit shall not go for expansion without | The unit has not expanded its
prior consent of the board manufacturing activities

6. The unit shall not invite any complaint from | No Complaints against the unit.
the nearby public.

% The unit shall ensure that, “In case of | The unit has assured to comply this
revision of consent fee by the Government, | condition at all times.
the unit shall remit the difference in amount
within one month from the date of
notification. Failing to remit the consent fee,
this consent order will be withdrawn without
any notice and further action will be initiated
against the unit as per law”.

8. The unit shall not use ‘use and throwaway | The unit has assured to comply this
plastics’ such as plastic sheets used for food | condition at all times.
wrapping, spreading on dining table etc.,
plastic plates, plastic coated teacups, plastic
tumbler, water pouches and packets, plastic
straw, plastic carry bag and plastic flags
irrespective of thickness, within the industry
premises. Instead unit shall encourage use of
eco friendly alternative such as banana leaf,
arecanut palm plate, stainless steel, glass,
porcelain plates/cups, cloth bag, jute bag etc.,

AIR ACT
1. The unit shall operate and maintain the Air | The ROA of AAQ survey conducted on

Pollution Control measures continuously and
efficiently so as to achieve the
NAAQ/Emission standards prescribed by the
Board.

14.09.2021 reveals that the parameters
such as PMjo, PMzs, SOz, NO:z are
within the standards prescribed by the
Board.
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The unit shall strictly comply with the
AAQ/Stack  monitoring/ANL  Standards
prescribed by the Board

The ROA of ANL survey conducted on
14.09.2021 reveals that the parameters
are within the standards prescribed by
the Board.

The unit shall handle the chemicals with the
requisite precaution as mentioned in the
Material Safety Data Sheets (MSDS).

The raw material such as soda ash is
stored inside the shed. The unit has been
instructed to adhere to the MSDS.

The unit shall not change the manufacturing
process without prior consent of the Board.

No Change in its manufacturing process.

The unit shall not go for expansion without
prior consent of the board

The wunit has mnot expanded its

manufacturing activities

The unit shall not invite any complaint from
the nearby public.

No Complaints against the unit.

The unit shall ensure that, “In case of
revision of consent fee by the Government,
the unit shall remit the difference in amount
within one month from the date of
notification. Failing to remit the consent fee,
this consent order will be withdrawn without
any notice and further action will be initiated
against the unit as per law”.

The unit has assured to comply this
condition at all times.

The unit shall not use ‘use and throwaway
plastics’ such as plastic sheets used for food
wrapping, spreading on dining table etc.,
plastic plates, plastic coated teacups, plastic
tumbler, water pouches and packets, plastic
straw, plastic carry bag and plastic flags
irrespective of thickness, within the industry
premises. Instead unit shall encourage use of
eco friendly alternative such as banana leaf,
arecanut palm plate, stainless steel, glass,
porcelain plates/cups, cloth bag, jute bag etc.,

The unit has assured to comply this
condition at all times.
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7. Kiran Global Chem Limited, Nagapattinam

Name and Address of
the unit

M/s.Kiran Global Chem Limited
S.F No. 67/2, 68/7, 68/8, Uthamacholapuram Village,
Nagapattinam Taluk, Narimanam Post,
Nagapattinam District — 611002.

Product with Quantity

Sodium silicate Soluble Glass - 4500 Tons/Month

Raw Material with

1. Soda ash (Sodium carbonate)— 2432 MT/Month

Quantity 2. Silica sand — 3104 MT/Month
Sewage and Trade Sewage: 16.0 KLD
Effluent Quantity Trade Effluent — Nil
Sewage and Effluent Name of the Sewage Nos. Dimensions
Treatment Plant Treatment Unit
Details Septic tank 1 24mx15mx1.0m
Soak Pit 1 35mx1.8mx1.0m
Trade Effluent No Trade effluent Generated
Disposal
Air Pollution Control | |[Source of the Emission Air pollution Control [Stack Height
Measures Measure
Furnace Stack 19.8 m
[Furnace Stack 19.8 m
Furnace Stack 19.8 m
Fumace Stack 19.8 m
Gas Generator Set \Acoustic 6.0 m
240 KVA enclosures with
stack
Details of Hazardous / | Nil

Non Hazardous Waste
generated in the unit

Details of Consent
issued to the umit with
validity

RCO under Water and Air Acts issued on 24/09/2020 with validity

upto 31/03/2022

Details of Hazardous
waste authorization
issued to the unit with
validity

Non Hazardous waste — Packaging Material Waste — 25 Kg/month

Details of Complaint | Nil
received if any
Action taken against | Nil

the unit for violations,
if any.
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Compliance of Consent Order Conditions for Kiran Global Chem Limited,

Nagapattinam
SL. | CONDITIONS COMPLIANCE STATUS
NO.
WATER ACT
i The unit shall treat and dispose the sewage through | The sewage is treated and disposed

septic tanks followed by soak pits arrangements.

through septic tank followed by
soak pit.

such as plastic sheets used for food wrapping,
spreading on dining table etc., plastic plates, plastic
coated teacups, plastic tumbler, water pouches and
packets, plastic straw, plastic carry bag and plastic
flags irrespective of thickness, within the industry
premises. Instead unit shall encourage use of eco
friendly alternative such as banana leaf, arecanut
palm plate, stainless steel, glass, porcelain
plates/cups, cloth bag, jute bag etc.,

2. The unit shall ensure that no trade effluent is | No trade effluent is generated from
generated from its manufacturing process its process.
2 The unit shall dispose the solid waste then and there | No accumulation of the solid waste
without any accumulation inside the unitpremises. in the premises.
5. The unit shall not go for expansion without prior | The unit has not expanded its
consent of the board manufacturing activities
6. The unit shall not use ‘use and throwaway plastics’ | The unit has assured to comply this
such as plastic sheets used for food wrapping, | condition at all times.
spreading on dining table etc., plastic plates, plastic
coated teacups, plastic tumbler, water pouches and
packets, plastic straw, plastic carry bag and plastic
flags irrespective of thickness, within the industry
premises. Instead unit shall encourage use of eco
friendly alternative such as banana leaf, arecanut
palm plate, stainless steel, glass, porcelain
plates/cups, cloth bag, jute bag etc.,
AIR ACT
1. The unit shall operate and maintain the Air | The ROA of AAQ survey
Pollution Control measures continuously and | conducted on 16.09.2021 reveals
efficiently so as to achieve the NAAQ/Emission | that the parameters such as PM;q,
standards prescribed by the Board. PMzs, SOz, NO; are within the
standards prescribed by the Board.
2. The unit shall adhere to Ambient Noise Level | The ROA of ANL survey
standards prescribed by the Board. conducted on 16.09.2021 reveals
that the parameters are within the
standards prescribed by the Board.
3. The unit shall not go for expansion without prior | The unit has not expanded its
consent of the board manufacturing activities
4. The unit shall not use ‘use and throwaway plastics’ | The unit has assured to comply this

condition at all times.
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Reena Silicates Private Ltd, Nagapattinam

Name and Address of
the unit

M/s Reena Silicates Private Ltd

R.S No. 66/2, D. No.123C,
Uthamacholapuram Village,
NagapattinamTaluk, Narimanam Post,
Nagapattinam District — 611002.

Product with Quantity

Sodium silicate Soluble Glass - 10 Tons/Month

Raw Material with

1.Soda ash (Sodium carbonate)— 150 Tons/Month

Quantity 2.Silica sand — 200 Tons/Month

Sewage and Trade Sewage: 1.6 KLD

Effluent Quantity Trade Effluent — Nil

Sewage and Effluent Name of the Sewage | Nos. Dimensions

Treatment Plant Treatment Unit

Details Septic tank 1 20mx1.8mx1.6m

Soak Pit 1 20mx15mx1.5m

Trade Effluent No Trade effluent Generated

Disposal

Air Pollution Control | Source of the Emission Air pollution Control [Stack Height

Measures Measure
Furnace — 2 Nos. Stack 15.0 m ,
D.G.Set-40 KVA Exhaust Pipe 2.5m ;
D.G.Set-20 KVA Exhaust Pipe 2.5m |

Details of Hazardous /
Non Hazardous Waste
generated in the unit

Nil

Details of Consent
1ssued to the unit with
validity

RCO under Water and Air Acts issued on 16/09/2020 with validity
upto 31/03/2021. The TNPCB has issued Common order dated

13.05.2021 extending the validity of Consent up to 31.03.2022.

Details of Hazardous
waste authorization
issued to the unmit with
validity

Nil

Details of Complaint | Nil
received if any
Action taken against | Nil

the unit for violations,
if any.
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Compliance of Consent Order Conditions for Reena Silicates Private Ltd,

Nagapattinam

SL. CONDITIONS COMPLIANCE STATUS

NO.
WATER ACT

L. The unit shall treat and dispose the sewage | The sewage is treated and

through septic tanks followed by soak pits | disposed through septic tank
arrangements. followed by soak pit.

plastics’ such as plastic sheets used for food
wrapping, spreading on dining table etc., plastic
plates, plastic coated teacups, plastic tumbler,
water pouches and packets, plastic straw, plastic
carty bag and plastic flags irrespective of
thickness, within the industry premises. Instead
unit shall encourage use of eco friendly
alternative such as banana leaf, arecanut palm
plate, stainless steel, glass, porcelain plates/cups,
cloth bag, jute bag etc.,

2 The unit shall ensure that no trade effluent is | No trade effluent is generated
generated from its manufacturing process from its process.
3. The unit shall dispose the solid waste then and | No accumulation of the solid
there without any accumulation inside the unit waste in the premises.
premises.
3, The unit shall not go for expansion without prior | The unit has not expanded its
consent of the board manufacturing activities
6. The unit shall not use ‘use and throwaway | The unit has assured to comply
plastics’ such as plastic sheets used for food | this condition at all times.
wrapping, spreading on dining table etc., plastic
plates, plastic coated teacups, plastic tumbler,
water pouches and packets, plastic straw, plastic
carry bag and plastic flags irrespective of
thickness, within the industry premises. Instead
unit shall encourage use of eco friendly
alternative such as banana leaf, arecanut palm
plate, stainless steel, glass, porcelain plates/cups,
cloth bag, jute bag etc.,
AIR ACT
1. The unit shall operate and maintain the Air | The ROA of AAQ survey
Pollution Control measures continuously and | conducted on 15.09.2021 reveals
efficiently so as to achieve the AAQ/Emission | that the parameters such as PMjo,
standards prescribed by the Board. PMazs, SO2, NO, are within the
standards prescribed by the Board.
2. The unit shall adhere to Ambient Noise Level | The ROA of ANL survey
standards prescribed by the Board. conducted on 15.09.2021 reveals
that the parameters are within the
standards prescribed by the Board.
3. The unit shall not go for expansion without prior | The unit has not expanded its
consent of the board manufacturing activities
4, The unit shall not use ‘use and throwaway | The unit has assured to comply

this condition at all times.
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9. Sree Jaya Devi Industries Unit I, Nagapattinam

Name and Address of
the unit

M/s Sree Jaya Devi Industries Unit I
S.F No. 117/1b/1, Kuttalam Village,
Narimanam Post, NagapattinamTaluk,
Nagapattinam District — 609703..

Product with Quantity

Sodium silicate in Liquid Form — 450 Tons/Month

Raw Material with

1. Soda ash (Sodium carbonate)— 125 Tons/Month

Non Hazardous Waste
generated in the unit

Quantity 2. Silica sand — 175 Tons/Month

Sewage and Trade Sewage: 0.4 KLD

Effluent Quantity Trade Effluent — Nil

Sewage and Effluent Name of the Sewage | Nos. Dimensions

Treatment Plant Treatment Unit

Details Septic tank 1 305mx1.5mx1.8m

Soak Pit 1 20mx1.5m

Trade Effluent No Trade effluent Generated

Disposal

Air Pollution Control | [Source of the Emission |Air pollution Control [Stack Height

Measures Measure
Furnace Stack 21.0 m
D.G.Set- 62.5KVA Exhaust Pipe 4.5 m

Details of Hazardous / | Nil

Details of Consent
issued to the unit with
validity

RCO under Water and Air Acts issued on 17/03/2021 with validity
upto 31/03/2021. The TNPCB has issued Common order dated
13.05.2021 extending the validity of Consent up to 31.03.2022.

Details of Hazardous
waste authorization
issued to the unit with
validity

Nil

the unit for violations,
if any.

Details of Complaint | Nil
received if any
Action taken against | Nil
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Compliance of Consent Order Conditions for Sree Jaya Devi Industries Unit I

SL.NO. | CONDITIONS COMPLIANCE STATUS

WATER ACT

1; The unit shall treat and dispose the | The sewage is treated and disposed
sewage through septic tanks followed by | through septic tank followed by soak pit.
soak pits arrangements.

2, The unit shall ensure that no trade | No trade effluent is generated from its
effluent is  generated from its | process.
manufacturing process

3. The unit shall dispose the solid waste | No accumulation of the solid waste in
then and there without any accumulation | the premises.
inside the unit premises.

4. The unit shall not go for expansion | The wunit has not expanded its
without prior consent of the board manufacturing activities

5 The operation of the unit shall not attract | No Complaints against the unit.
any public complaints.

6. The unit shall fumish the audited | The unit has assured to comply this
Balance Sheet every year for verification | condition at all times.
of the Gross Fixed Assets so as to collect
the balance or consent fee, if any.
AIR ACT

1. The unit shall operate and maintain the | The unit was not in operation. However,
Air Pollution Control measures the APC measures are 1n operable
continuously and efficiently so as to condition.
achieve the NAAQ/Emission standards
prescribed by the Board.

2 The unit shall adhere to Ambient Noise | The unit has been instructed to adhere to
Level standards prescribed by the Board. | the ANL standards at all times.

3. The unit shall not go for expansion | The wunit has not expanded its
without prior consent of the Board manufacturing activities

4. The operation of the unit shall not attract | No Complaints against the unit.
any public complaints.

3. The wunit shall furnish the audited | The unit has assured to comply this

Balance Sheet every year for verification
of the Gross Fixed Assets so as to collect
the balance or consent fee, if any.

condition at all times.
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10. Sree Jaya Devi Industries Unit II, Nagapattinam

Name and Address of
the unit

M/s. Sri Jayadevi Industries Unit II
S.F No. 117/1B/2, Kuttalam Village,
Narimanam Post, NagapattinamTaluk,
Nagapattinam District — 609703.

Product with Quantity

1. Sodium silicate in Liquid Form — 300 Tons/Month
2. Sodium silicate in Solid Form — 378 Tons/Month

Raw Material with

1. Soda ash (Sodium carbonate)- 339 Tons/Month

Quantity 2. Silica sand - 339 Tons/Month
Sewage and Trade Sewage: 1.5 KLLD
Effluent Quantity Trade Effluent — Nil
Sewage and Effluent Name of the Sewage Nos. Dimensions
Treatment Plant Treatment Unit |
Details Septic tank 1 55mx25mx25m |
Soak Pit 1 25mx1.2mx1.2m
Trade Effluent No Trade effluent Generated
Disposal
Air Pollution Control | [Source of the Emission /Air pollution Control [Stack Height
Measures Measure
[Furnace Stack 21.0 m
Boiler Stack 8.33 m
D.G.Set- 62.5KVA Exhaust Pipe 4.0 m
Details of Hazardous / | Nil

Non Hazardous Waste
generated in the unit

Details of Consent
1ssued to the unit with
validity

RCO under Water and Air Acts issued on 17/03/2021 with validity
upto 31/03/2021. The TNPCB has issued Common order dated
13.05.2021 extending the validity of Consent up to 31.03.2022.

Details of Hazardous
waste authorization
1ssued to the unit with
validity

Nil

Details of Complaint | Nil
received if any
Action taken against | Nil

the unit for violations,
if any.
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Compliance of Consent Order Conditions for Sree Jaya Devi Industries Unit I

Balance Sheet every year for verification
of the Gross Fixed Assets so as to collect
the balance or consent fee, if any.

SL.NO. | CONDITIONS COMPLIANCE STATUS

WATER ACT

i The unit shall treat and dispose the | The sewage is treated and disposed
sewage through septic tanks followed by | through septic tank followed by soak pit.
soak pits arrangements.

2. The unit shall ensure that no trade | No trade effluent is generated from its
effluent is generated from 1its | process.
manufacturing process

3 The unit shall dispose the solid waste | No accumulation of the solid waste in
then and there without any accumulation | the premises.
inside the unit premises.

4. The unit shall not go for expansion | The wunit has mnot expanded its
without prior consent of the board manufacturing activities

5. The operation of the unit shall not attract | No Complaints against the unit.
any public complaints.

6. The unit shall fumish the audited | The unit has assured to comply this
Balance Sheet every year for verification | condition at all times.
of the Gross Fixed Assets so as to collect
the balance or consent fee, if any.
AIR ACT

1. The unit shall operate and maintain the | The ROA of AAQ survey conducted on
Air  Pollution Control measures | 17.09.202] reveals that the parameters
continuously and efficiently so as to | such as PMjo, PM2s, SOz, NO2 are
achieve the AAQ/Emission standards | within the standards prescribed by the
prescribed by the Board. Board.

2 The unit shall adhere to Ambient Noise | The ROA of ANL survey conducted on
Level standards prescribed by the Board. | 17.09.2021 reveals that the parameters

are within the standards prescribed by
the Board.

3. The unit shall not go for expansion | The wunit has mnot expanded its
without prior consent of the Board manufacturing activities

4. The operation of the unit shall not attract | No Complaints against the unit.
any public complaints.

3 The unit shall furish the audited | The unit has assured to comply this

condition at all times.
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ANNEXURE -3
e 4
N4
TAMIL NADU POLLUTION CONTROL BOARD
Advanced Environmental Laboratory, Trichy
REPORT OF ANALYSIS
R.O.A. No. 340/AEL-TRY Water Report 2021-2022 Dated: 23.08.2021
1. Sample Received From : The District Environmental Engineer,
Thanjavur — 621 713.
2. Nature and Number of Samples(s) : One No. of sample.
3. Date of Collection :17.08.2021 at 11.55am
4, Date of Receipt of Sample : 17.08.2021 at 4.25pm
5. Code No. : VP0812/2021
6. Point of Collection . 'VP0812/2021- Bore well of
Thiru. Vetrikondam
DEE Code | VP0812/
SI. 2021
No Parameters LAB Code 775
Unit
1. |pH 6.97
2. Colour mg/l %
3. | Total Hardness mg/l 304
4, | Total Dissolved Solids mg/l 606
5. | Total Alkalinity mg/l 276
6. SAR mg/1 0.78
s Salinity mg/] 3
8 Residual Sodium Carbonates mg/1 *
* Not Analysed.
3 ‘ A N DD e L.-P- i "')‘"'f::l‘c:
Dy. Chief &¢1 SR Officer, ; ﬁ,Chlefg Glentific Officer 2" &)

AEL, TNPCB, Trichy
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TAMIL NADU POLLUTION CONTROL BOARD
Advanced Environmental Laboratory, Trichy
REPORT OF ANAIL YSIS

R.O.A. No. 341 /AEL-TRY Water Report 2021-2022 Dated: 23.08.2021

1. Sample Received From : The District Environmental Engineer,
Thanjavur — 621 713.

il
Ani
f

2. Nature and Number of Samples(s) : One No. of sample.

3. Date of Collection : 17.08.2021 at 12.15pm
4. Date of Receipt of Sample : 17.08.2021 at 4.25pm
5. Code No. : VP0813/2021
6. Point of Collection : VP0813/2021- Bore well of
Thiru.Ramamoorthy
- DEE Code | VPO0813/
SI. 2021
No Parameters LAB Code 776
. Unit
1. |pH | 7.02
2. | Colour mg/l *
3. | Total Hardness mg/l 260
4, | Total Dissolved Solids mg/I 486
5. Total Alkalinity ‘ mg/l 288
6. SAR mg/1 0.77
7. Salinity : - mg/l . B
8 Residual Sodium‘ Carbonates mg/1 *

* Not Analysed

\F o ?31.\.(3.» -2 C-~L ‘‘‘‘‘‘ e
ChleigScmnnﬁc Ofﬁcer ; & Chlef Scientific Officer & & 3
AEL, TNPCB, Trichy
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Tamil Nadu Pollution Control Board

Stack Monitoring Survey Report of Analysis

Report No 19: /SM//2021 Date : 23.08.2021

: M/s.Kiran Global Chems Limited.,
SF. No.42/5,6,8 &10
Dheepambalpuram Village,
Papanasam (Tk),

Thanjavur District

1, Name and Address of the Industry

2. Date of Survey : 23.08.2021
3. Consent Order No : 2109239189905
4, Category : Red / Small
Stack Analysis Report
Pollutants
S Stack | Velocity | Discharge (mg/Nm®)
N‘; Stack attached Temp in rate in -
to °K (M/sec) | (Nm*hr) SO; | NOx
PM
Furnacess 2 Nos _
1. | Capacity : 40 MT/Day 632 16.6 5739 21 { *BDL | 127
APC :NIL
Fuel : Natural Gas

* Below Detectable Limit

Note: Ambient Air Quality Survey could not performed because the entire
surrounding is water logged with paddy cultivation and the possibility of drawing

electricity for the operation of PM10 & Pm2.5 sampler is difficult and risky. The |
possibility for conducting AAQ survey may be during summer (after harvesting )

season only.

;

‘ ADKW
e

Chief Scientific Officer,

AEL, TNPCB, Trichy.
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Report No 18: /SVM//2021 Date :
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REFS
Tamil Nadu Pollution Control Board

Stack Monitoring Survey Report of Analysis

23.08.2021

1. Name and Address of the Industry

Neiltunnam panchayat,
Ammapettai (P), Papanasam (Tk)
Thanjavur District

: M/s.Maharaj Soaps Industry (P} Ltd.,
SY.No.74/3, Dheepambalpuram Village,

2.‘Date of Survey : 23.08.2021
3. Consent Order No : 2105231803379
4, Category :Red / Small
Stack Analysis Report
Pollutants
S Stack | Velocity | Discharge (mg/Nm?)
N(; Stack attached Temp in rate in '
‘ to °K {(M/sec) | (Nm*/hr) PM SO, NOx
Gas Fired Furnace
1. | Capacity :25 MT/Day 551 14.1 4358 19 | *BDL | 246
APC : NIL
Fuel : Natural Gas

* Below Detectable Limit

Note: Ambient Air Quality Survey could not performed because the entire
surrounding is water logged with paddy cultivation and the possibility of drawing

electricity for the operation of PM10 & Pm2.5 sampler is difficult and risky. The
possibility for conducting AAQ survey may be during summer (after harvestmg)

season only.

Chief Scnent:ﬁc Officer,
AEL, TNPCB, Trichy.

¢
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TAMIL NADU POLLUTION CONTROL BOARD
ADVANCED ENVIRONMENTAL LABORATORY, CUDDALORE.

STACK MONITORING SURVEY - Report of Analysis.

1. Name of the Industry - M/s. Diamond Silicate,

2. Address of the Industry : 3-163/1, Vellakkudi Village,
Mannargudi Road,
Thruvarur—613 704.

3. Date of Survey :13.9.2021

Stack Monitoring Survey Results

sl. i o< Pollutants {(mg/Nm®)
No g . = % §
Stack attached to =~ |88 4
0 (000 a8 PM | SO, | NOx
b 20 ESGw
7] L>S0x
1 | Stack attached to Drop line
APC: Stack
% ;:;”?«ﬂ nes, 10
Mt OIS ~“H)
Dy-CSO For Assistant Director (Lab) (alc),

AEL, TNPCB, Cuddalore.
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ADVANCED ENVIRONMENTAL LABORATORY, CUDDALORE.

STACK MONITORING SURVEY — Report of Analysis.

1. Name of the Industry

2. Address of the Industry

3. Date of Survey

: M/s. Narimanam Silicate Unit — 11,

: Karuppur Road, Adiyakkamangalam Village,
Thiruvarur Taluk.

- 14.9.2021

Stack Monitoring Survey Results

sl, = 5 £ Pollutants (mg/Nm®)
No g " = f'-': 5
Stack attached to SR g o 2=
v oW 48 PM SO, NOx
- E @ E T @
N LSS0
1 | Furnace
Fuel: Natural Gas 312 | 1541 | 14984 | 21 16 29
APC: Stack
il
Nty o [ " !
D/ DU 294
Dy“CSO ~ Assistarit Director (Lab) (a/c),

VT AEL, TNPCB, Cuddalore.
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TAMIL NADU POLLUTION CONTROL BOARD

ADVANCED ENVIRONMENTAL LABORATORY. CUDDALORE.

STACK MONITORING SURVEY — Report of Analysis.

1. Name of the Industry

2. Address of the Industry

3. Date of Survey

: M/s. Kiran Global Chem Limited,

: S. F. No: 67/2 and 68/7 & 8,
Uthamacholapuram Village,
Nagapattinam District — 611 002

2 16.9.2021

Stack Monitoring Survey Results

sl. & &s Pollutants (mg/Nm?)
=} ® £
No £ w= &=
Stack attached to E |8 %‘ O
S |eddlge PM | SO, | NOx
8 S0 E 86
w0 w>s 0
1 | Furace — |
APC: Stack
2 | Furnace-II
> | Fismaee =1l Not in Operation
4 | Fumace-1IV
A RO e T e
RN, T NN 2174
Dy. €S0 For Assistant Director (Lab) (a/c),

AEL, TNPCB, Cuddalore.
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TAMIL NADU POLLUTION CONTROL BOARD

ADVANCED ENVIRONMENTAL LABORATORY, CUDDALORE.

STACK MONITORING SURVEY — Report of Analysis.

1. Name of the Industry

2. Address of the Industry

3. Date of Survey

: M/s. Reena Silicate Industries Pvt. Lid.,

: 123 — C, Uthamacholapuram Village,
Narimanam Post, Boothangudi,
Nagapattinam District — 611 002.

:15.9.2021

Stack Monitoring Survey Results

sl. = s Pollutants (mg/Nm®)
No g - % E
Stack attached to LR
S o 80 8 PM SO, NOx
< = 0 = T @
(7] L>o 0
1 | Furnace
Fiiel: Natiral Gas 313 | 1544 | 24015 21 12 26
APC: Stack
AN a ! ' ‘//‘-—— -
S _- Y (ormennim, 29aY
Dy. CSO For Assistant Director (Lab) (a/c),

AEL, TNPCB, Cuddzlore.

58




TAMIL NADU POLLUTION CONTROL BOARD

)

|

'S eV e

A\ | /4

ADVANCED ENVIRONMENTAL LABORATORY, CUDDALORE.

STACK MONITORING SURVEY — Report of Analysis.

1. Name of the Industry

2. Address of the Industry

3. Date of Survey :17.9.2021

Stack Monitoring Survey Results

: M/s. Sree Jaya Devi Industries — Unit I,

- Kutthalam Village, Nagapattinam — 608 703.

Sl. i 2£ Pollutants {(mg/Nm®)
No : ” = -E:'; §
Stack attached to 1§28 acs
© e oW o8 PM S0, NOx
L S9E S
0 3> iE QK
1 | Furnace
Fuel: Natural Gas 314 | 1545 | 22873 | 23 | 12 | 29
| APC: Stack
h\. ;
A Q"/\gbm MooLoy )
DyCSO *’Assmtant |rector Lab

;’V AEL, TNPCB, Cuddalore
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TAMIL NADU POLLUTION CONTROL BOARD
ADVANCED ENVIRONMENTAL LABORATORY, CUDDALORE.
AMBIENT AIR QUALITY SURVEY — REPORT OF ANALYSIS.

!f

1. Name of the Industry : M/s. Diamond Silicate,

2. Address of the Industry : 3 —1683/1, Vellakkudi Village,
Mannargudi Road,
Thruvarur — 613 704.

3. Date of Survey :13.8.2021

4. Duration of Survey : 8 Hours.

5. Category : Red/Small

8. Land use classification : Agricultural land

7. Consent order No/Date 1 2007231923997 valid up to 31.3.2025

Meteorological Conditions.

Ambient Min Max Relative Min Max
Temperature (°C) 26 32 Humidity(%) 60 80
Weather condition Clear Rain Fall Nil

(mm)
Predominant Wind SW - NE Mean Wind 2.39

Direction Speed (Km/hr.)

Ambient Air Quality Survey Resulis
Pollutants Concentration
= 18 |.g (hg/m?)
No Location ;53 5, -g’,(?
5| 2E|28E PMp|PMys | SO; | NO,

1 | Near Furnace Stack W 40 2 48 - . 8 11

2 | Near Main Gate N 70 2 18 - - -

3 | Silicate Storage Yard SW| 60 2 24 11 5 :2)

Near M/s. ONGC Ltd.,
4 EPS; Kamialapiiram, NE | 110 2 37 18 7 12

Cbservation:-

Eastern side — Dry Agriculture land

Western side — Dry Agriculture land (M/s. ONGC Ltd, EPS, Kamalapuram)
Southemn side — Dry Agriculture land

Northern side — Dry Agriculture land (M/s. ONGC Lid, EPS, Kamalapuram)

g =

T 5 o=
\\ & ™ K/"::-. Al e ©) LA P
"‘B“' 1 | E‘"--—’D D EACIRAY P e S g

Dy'. S0 For Assistant Director (Lab) (a/c),’
AEL, TNPCB, Cuddalore.
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TAMIL NADU POLLUTION CONTROL BOARD

ADVANCED ENVIRONMENTAL LABORATORY. CUDDALORE.

AMBIENT AIR QUALITY SURVEY — REPORT OF ANALYSIS.

. Name of the Industry

. Address of the (ndustry

. Date of Survey

. Duration of Survey
. Category
. Land use classification

Consent order N'o/ Date

: M/s. Narimanam Silicate Unit — I,

: Karuppur Road, Adiyakkamangalam Village,
Thiruvarur Taluk.

1 14.9.2021

: 8 Hours.

: Red/Small

: Agricultural land

: 2008226990242 valid up to 31.3.2024.

Metearological Conditions.

Ambient Min Max Relative Min Max
Temperature (°C) 26 32 Humidity(%) 80 90
Weather condition Clear Rain Fall Nil

(mm)
Predominant Wind SW-NE Mean Wind 2.82

Direction Speed (Km/hr.)

Ambient Air Quality Survey Results
Pollutants Concentration
SI. 5 e (wg/m®)
No | Location E 5. chnté
5 " 8 E :?_:’ g E PM4o | PM2s S0, NO-
y sNiggr vacant land on Eastern E 110 > 18 _ 0 13
Near Oil mill Gate Vacant
2 | land on the southern side of | W | 240 2 23 - 1 20
the Karuppur Road.
Vacant on the Northern side
3 | of the industry (Real Estate | NW | 180 2 13 ¥ 16 27
Paddy field) (NW)
Agri land opposite to
M/s. Narimanam Silicate
4 (SW) — Unit | at SW | 350 2 21 13 10 23
Adiyakkamangalam.
AT
o) Y | D Dpoao\e PRz %
Dy.£S0 ~ Assistant Director (Lab) (a/c),

T~ AEL, TNPCB, Cuddalore.
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TAMIL NADU POLLUTION CONTROL BOARD
ADVANCED ENVIRONMENTAL LABORATORY, CUDDALORE.
AMBIENT AIR QUALITY SURVEY — REPORT OF ANALYSIS.

R

1. Name of the Industry : M/s. Kiran Global Chem Limited,

2. Address of the Industry : 8. F. No: 67/2 and B8/7 & 8,
Uthamacholapuram Village,
Nagapattinam District — 611 002.

3. Date of Survey 116.9.2021

4. Duration of Survey : 8 Hours.

5. Category : Red/Small

6. Land use classification : Agricultural land

7. Consent order No/Date : 2008134016031 valid up to 31.3.2022
Meteorological Conditions.

Ambient Min Max Relative Min Max
Temperature (°C) 26 32 Humidity(%) 61 30
Weather condition Clear Rain Fall Nil

(mm)
Predominant Wind SW—-NE Mean Wind 2.58

Direction Speed (Km/hr.)

Ambient Air Quality Survey Results
Pollutants Concentrzation
Sl 5 | 8 = (ug/m®)
No Location '“§ S, 3:;’2
S, 2E|28E|PMpo|PMas | SOz | NO;
1 | Near M/s. Pream Industries NE | 120 2 42 28 21 48
2 | Sodium Silicate yard E 40 2 62 - 24 30
3 | M/s. Reena silicate unit W 80 2 32 - 19 27
Nagore — Kangalachery Bus
4 stop (Vacant land) SW | 160 2 24 13 28 32

Observation:-
1. Eastern side - Paddy Field (Temple)
2. Western side — Agriculture Vacant land
3. Southemn side — Dry Agriculture land (Nagore Bus Stop)
4. Northern side — Dry Agriculture land (Pream Industries area)

S P S S
Mo~ X ™ ORI
A \ — N Nawne \ \r 757
__4-5}‘5 E L ¥ 1)V WY A MY _/J‘

Dy.£S0 For Assistant Director (Lab) (2/c),
AEL, TNPCB, Cuddalore.
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7. Consent order No/Date

. Name of the Industry
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TAMIL NADU POLLUTION CONTROL BOARD
ADVANCED ENVIRONMENTAL LABCRATORY. CUDDALORE.

AMBIENT AIR QUALITY SURVEY — REPORT OF ANALYSIS.

Address of the Industry

Date of Survey

Duration of Survey
Category
Land use classification

Narimanam Pos
Nagapattinam D

1 156.9.2021

: 8 Hours.

: Red/Small

: Agricultural land
: 2008226861867/16.9.2020 valid up to 31.3.2021

t, Boothangudi,
istrict — 611 002.

Meteorological Conditions.

: M/s. Reena Silicate Industries Pvt. Ltd.,

: 123 — C, Uthamacholapuram Village,

Ambient Min Max Relative Min Max
Temperature (°C) 26 32 Humidity(%) 60 89
Weather condition Clear Rain Fall Nil

(mm)
Predominant Wind SW - NE Mean Wind 2.38

Direction Speed (Km/hr.)

Ambient Air Quality Survey Resulis
' Pollutants Concentration
SI. 5 |8 |_= (ng/m®)
No Location "§ 3, -g,(é T
5 . é’ E % g E PMig | PMas SC; NO3
Scaffolding Near Agri land in
1 Weol e SW | 210 2 21 13 12 16
2 | Nagore Road 180 18 - 10 15
3 | Near Madras Chemicals E 150 23 - 11 18
4 | Dry land in Nerthern side NE | 300 2 16 11 8 18
|
:.;SC ~9 I i Foi ~
0 ‘J/_. \,_‘: :: /?- j\h::-\«‘:«-\{::: ,‘;"L;| s :- ‘:
Dy. CSO For Assistant Directer (Lab) (a/c),

AEL. TNPCB. Cuddalore.
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TAMIL NADU POLLUTION CONTROL BOARD
ADVANCED ENVIRONMENTAL LABORATORY. CUDDALORE.

AMBIENT AIR QUALITY SURVEY — REPORT OF ANALYSIS.

1. Name of the Industry : M/s. Sree Jaya Devi Industriss — Unit I,

2. Address of the Industry : Kutthalam Village, Nagapattinam — 609 703.

3. Date of Survey 1 17.9.2021

4. Duration of Survey : 8 Hours.

5. Category : Red/Small

8. Land use classification : Agricultural land

7. Consent order No/Date : 2109137205930 valid up to 31.3.2021.
Meteorologiczal Conditions.

Ambient Min Max Relative Min Max
Temperature (°C) 26 32 Humidity(%) 60 80
Weazther condition Clear Rain Fall Nil

(mm)
Predominant Wind SW — NE Mean Wind 2.55

Direction Speed (Km/hr.)

Ambient Air Quality Survey Results
Pollutants Concentration
Sl. 5 |8 = (ug/m?®)
No | Location '—g 5. % Cé
-‘5‘ . § E g g E PMio | PM2as 80, NO»
1 | Near Narimanam Road E | 120 2 21 - 12 21
2 | Near Kuthalam Village NE | 250 2 26 14 9 26
3 | Near Main Gate N 70 2 31 - 11 20
Near Coconut plantation :
4 | Owned by M/s. Sree Jaya SW | 350 2 20 12 16 24
Devi Industries — Unit Il.
Observation:-
Eastern side — Paddy Field / Narimanam Road.

Northern side — Kuthalam village, Habitation.
Western side — Agri land.
Southern side — Coconut plantation Field owned by M/s. Sree Jaya Devi Silicates — Unit Il

=7 -
N :;: L‘%‘r“, m’\.ﬁ-ﬂﬂtm 927GY
D@ ~ Assistant Director (Lab) (a/c), < | | /

/
T AEL, TNPCB, Cuddzlore.
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BEFORE THE HON’BLE NATIONAL
GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAIL.

Original Application No. 142 of
2021(SZ2)

Suo Motu based on the news item in
The Hindu Tamil Newspaper ,
Chennai Edition Dated -06.06.2021,
* Soap factories spoiling Agricultural
Lands in the Cauvery Delta, which
has been declared a protected
Agricultural Zone: Farmers worried
about yields "-

Vs

The Secretary to Government,
Department of Environment ,
Climate Change & Forest ,

Govt., Secretariat, Fort St. George,
Chennai — 600 009 & 7 others

...Respondents

REPORT OF THE TAMIL NADU
POLLUTION CONTROL BOARD IN
THE MATTER OF O.A.NO. 142 OF
2021 (SUO MOTU) IN COMPLIANCE
OF HON’BLE NGT ORDER DATED
06.07.2021

Advocate for Respondent: TNPCB
Thiru. S. Sai Sathya Jith

Date:09.11.2021

Hearing date on 10.11.2021






